
LEGISLATIVE ASSEMBLY 

NATIONAL CAPITAL TERRITORY OF DELHI 
   

REVISED LIST OF BUSINESS 
 

Tuesday, 27 March 2018 / 06 Chaitra 1940 (Saka) 
 

2.00 PM 
 

1. Question Hour :  
Starred Questions as shown in the separate list to be asked and replies given.   

2.  Special Mention(Rule-280) : 
The following Members to raise matters under Rule-280 with the permission of the Chair : 

1. Shri Sharad Kumar  

2. Shri Anil Kumar Bajpai 

3. Shri Manjinder Singh Sirsa 

4. Shri Rajesh Gupta 

5. Shri Om Prakash Sharma 

6. Shri Vishesh Ravi 

7. Shri Ram Chander 

8. Shri Ajay Dutt 

9. Shri S. K. Bagga 

10. Shri Vijender Gupta 
 

 

3.  Papers to be laid on the Table : 
I.  Shri Manish Sisodia, Hon’ble Deputy Chief Minister to lay copies of the Delhi (State Tax) 

Notifications (List Enclosed) on the Table of the House (English & Hindi). 
 

II.  Shri Satyendra Jain, Hon’ble Minister of Power to lay copies of the following on the Table of the 

House: 
 

I. Delhi Electricity Regulatory Commission (Supply Code and Performance Standards) (First 

Amendment) Regulations, 2018 Notification No.F.17(85/DERC/Engg./2017-18/5855/2661, dated 

15 February 2018 (English & Hindi). 

II. Delhi Electricity Regulatory Commission (Supply Code and Performance Standards) (First 

Amendment) Regulations, 2018 Corrigendum Notification No.F.17(85/DERC/Engg./2017-

18/5855/2807, dated 07 March 2018 (English & Hindi). 
 

4.  Discussion on Annual Budget (2018-19) : 
Discussion on Annual Budget (2018-19) presented by Shri Manish Sisodia, Hon’ble Deputy Chief 

Minister on 22 March 2018 to continue. 

5.  Demands for Grants for the financial year 2018-19 :  
Consideration and passing of the Demands for Grants for the financial year 2018-19 presented by Shri 

Manish Sisodia, Hon’ble Deputy Chief Minister. 
 

6.  Appropriation (No.02) Bill, 2018 :  

Shri Manish Sisodia, Hon’ble Deputy Chief Minister to introduce the ‘Appropriation (No.02) Bill, 2018’ 

(Bill No. 03 of 2018) with the leave of the House. 
 

Hon’ble Deputy Chief Minister also to move that the Bill be considered and passed. 
 

Delhi  

27 March 2018 

C. Velmurugan 

Secretary 
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